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| Date of Dzcision: 25.10.96
OA 421/95 ‘
1. Tareash Tumar Memtani, Clerl in th: IFM Office, Western Railway,
Jaipur.
2. Maval Zingh S=hlok, employed‘ on the pozk of G/C CT, Churchgate,
Bombay (leihat Jaipur).
.o+ Applicants
Versus
1.  Union of India th‘bugh General Managd:sr, Western Failway, Churchgate,
Bombay . I
2. Divizicn Pailway Managerf Weatern Failway, Jaipur Division, Jaipur.
3. Shri Gopal Sharma, Head Gocds Clev), ZSikar Failway Stacicn, Western.
Railway.
4. Shri Mshan Chasla, Hzad Gooda Clerk, Fizhangarh Distt. Ajmer, Western
Railway. ,
S. Shri Radhey Shyam Vyaz, Hzad Goods Clerl, Jaipur, Western Failway.
. e+ Respondents
'CORAM: ' S
-IﬁN'ELF‘ MF. GOPAL VEISHITA, VICE CHAIRMALY
HOM'ELE MP.O.P.ZHAFMA, AD[VIIHIS-TPATIVE MEMEER
For the Applicanks v : ees Mr.8hiv. Kumar
For ths Respondencs «so Mr.K.S.Sharma

~ ORDER
PER HOU'BLE MF.30FAL I'RISHIA, VICE CHAIRMAN

Applicants, namsd ana&e, in thiz application under Section 19 of the
Adminiztrative Trilbunals Act, 1985, have challengsd the impugned owder Jatzd
94, at Ann.A-2, by which the applicants' claim in regard o ssnicrity
sn the post of Clerk was rejeciized, and have claimed a Jdirection to the
respondznke Fo aszeign their dus Szniority on the said posi and medify the

impugned senicrity list dated 12.10.90, at Ann.A-1, acocrdingly.

2. We have hesrd the' lzarned counzel for the Lq't =3 and have carsfully

\4

3. The 1earnec coungzl  for the respondenta has prodoced a copy of the
crdzr dated 27.2.96, which shows that both the applicants have been azsigned

thzir M= seonicvity by the responJ_ nts and now the lzarn=d counsel for the

applicants states that the impogned ssnicvity 11UL, at Ann.A-1, ke modifisd’




4.' In the ciroumstances, We direct  the vespondents ko ncdify  the
impugrned seniority lisk, at Arn.A-1l, Jdaked 13.10.90, in the light of the
order date«:f 27.2.940 The OA stands dizposed of azZordingly. No order as to
costs. ' '
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(O.P. SHARMA) (GOPAL FRISHNA)
ADMINISTRATIVE MEMBER ' VICE CHAIRMAN
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